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•else, I lose my valuable right and this 
Resolution will be scuttled by lapse of time. 

 

MR. DEPUTY CHAIRMAN: Actually, 
Friday is Private Members' business day, but 
something or other always happens and other 
pressing business takes over the time which is 
normally meant for Private Members' 
business. 

SHRI NARASINGHA PRASAD NANDA; 
Calling Attention may be postponed. 

MR. DEPUTY CHAIRMAN: Same is the 
situation today when we have Calling 
Attention, then we have some special 
mentions, and we also have Half-An-Hour 
discussion on Shipping Minister's statement. 
So, if the House agrees, what we can do is 
this. Half-An-Hour discussion has been fixed 
for 5.30, and then the Calling Attention, if the 
House agrees could gc upto 4.30 and from 
4.30 to 5 O'clock, there will be special 
mentions; from 5 O'clock to 5.30, we will 
have Private Members' business and at 5.30, 
Half-An-Hour discussion. 

SOME HONOURABLE MEMBERS: 
That is all right. 

 MR. DEPUTY CHAIRMAN: Please keep 
this in mind so that we could go on 
accordingly. 

STATEMENT BY MINISTER 

Grant of Productivity Linked Bonus to the 
workers of Defence Production Establishments 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI C. P. N. 
SINGH): Sir, Government have accepted the 
scheme for grant of productivity linked bonus 
to the workers of Defence Production Estab-
lishments which would be applicable to the 
productivity of the financial year 1979-80 and 
for which the first payment would be made by 
October 1980. As a token of appreciation of 
the employees' representatives accepting the 
scheme for payment of bonus linked with 
productivity, it has also been decided to make 
an ad hoc payment equal to 15 days' wages 
during the current financial year. Formal 
orders have been issued. Proposals for grant of 
bonus to other categories of civilian workers 
in Defence establishments are separately 
under consideration. 

CALLING ATTENTION    TO A MAT-
TER OF URGENT PUBLIC 

IMPORTANCE 

Reported Discontentment    among: Farmers 
Due to Inadequate support price of wheat as 
declared by the    Central Government 

SHRI KALP NATH RAI (Uttar Pradesh): 
Sir, I beg to call the attention of the Minister 
of Agriculture to the reported discontentment 
prevailing among the farmers due to 
inadequate support price of wheat as declared 
by the Central Government. 
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THE    MINISTER    OF    AGRICULTURE 
AND RURAL RECONSTRUCTION  (RAO     
BIRENDRA     SINGH): Sir,        it      has      
been      the      policy of the Government all 
along to ensure that the cultivator gets for the 
food-grains produced by him a minimum 
guaranteed price which would cover not only   
his cost of   production but also provide a 
reasonable margin of profit.   In pursuance    of 
this   policy, the Government   have   entrusted 
the Agricultural Prices  Commission with the 
task of recommending a minimum price  after 
taking into  consideration the estimated    
production,    the latest available estimates of 
its cost of production,    the likely    level of    
open market prices and other relevant factors.   
On the basis of the recommendations   made   
by   the    Agricultural Prices Commission and 
after consulting the Governments of the 
producing States, the    Central    Government 
fix every year the minimum guaranteed 
support/procurement   price of wheat at which 
Government would be prepared to purchase 
any quantity of fair average quality of wheat 
direct from the cultivators. 

The minimum support price for wheat 
recommended by the Agricultural Prices 
Commission for the rabi marketing season 
1980-81 was Rs. 117/-per quintal. After 
consulting the Govts, of the wheat producing 
States the Central Government have accepted 
the recommendations of the Agricultural 
Prices Commission and fixed the minimum 
support price for wheat for 1980-81 marketing 
season at Rs. 117/- per quintal. 

The Government are aware of the increases 
in the cost of inputs in the production of 
wheat. These have been taken into 
consideration by the Agricultural Prices 
Commission in making their recommendations 
every year. The procurement/support price of 
wheat has accordingly been raised from year 
to year. The procurement price of common 
and Mexican varieties of wheat was raised 
from Rs. 76/-j»er quintal in 1973-74 to Rs. 
103/- per 

quintal in 1974-75   marketing season. This 
price continued to be operative upto 1976-77    
marketing season.   For 1977-78 marketing 
season, the price of wheat was fixed at Rs. 
110/- per quintal.   It     was      further      raised     
to Rs. 112.50 per quintal for the marketing 
season 1978-79    and to Rs.  115/-per quintal 
for the marketing season 1979-80.   For the    
1980-81    season, it has been further increased 
by Rs. 2/-to Rs. 117/- per quintal, recording an 
increase of 54% over   the   price   in 1973-74 
season.   During the last three years, the support 
price for wheat has been raised from Rs. 110/- 
to Rs. 117/-representing an increase of Rs. 7/- 
per quintal.   It may be reiterated that the price    
fixed by    the Government    is meant to 
provide support to the prices, and guarantee a 
minimum price to the cultivator, should    the 
prices    in the open market tend to fall.   The 
cultivator   is, however,    free to sell   his entire 
produce in the open market at higher prices.   
There is no levy either on the producer or on 
the trader and the movement of wheat from one 
part of the    country to    another is  completely 
free and unrestricted. 

There should be no apprehension 
whatsoever regarding the possible fall in the 
level of production of wheat in the country. In 
fact, a number of steps have been taken to 
raise the level of production in the various 
States. 
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THE VCE-CHAIRMAN (SHRI A G. 
KULKARNI: Mr. Indradeep Sinha): Be brief. 
At 4.30, we are going to have another 
business. 

\The    Vice-Chairman      (Shri A. G-Kulkarni 
in the Chair] 

THE VICE-CHAIRMAN (SHRI A. G. 
KULKARNI): Don't interrupt Please.     Let 
him complete. 
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SHRI BHANTJ PRATAP SINGH: Sir 1 

would begin by making a confession and the 
confession is that the Janata Government, of 
which I was a junior Member and which had 
promised to restore a balance between prices 
received by farmers and prices paid by 
farmers, I am sorry to say, did not fulfil its 
promise. Taking advantage of that lapse on the 
part of the Janata Government, Shrimati Indira 
Gandhi went round the country during the last 
election criticision the Janata Government for 
not ensuring remunerative prices for the 
farmers. That raised some hope amongst the 
agricultural community. I was also happy that 
perhaps Shrimati Indira Gandhi, on coming to 
power again, will give a better deal to the 
agriculturists of this country. My hope was 
further raised when it was announced in the 
papers that the Government had decided to 
change the terms and refrence of the 
Agricultural Prices Commission. The hon. 
Minister of agriculture made a very bold 
statement in this House on 12th March stating 
that the Government had taken that decision 
and the prices would be fixed according to, 
what he called, the principle of parity. I have 
got this statement take-en out of the 
proceedings of the House in my pocket. I 
would not waste the time of the House in read-
ing that. He himself remembers that 

he had given that kind of assurance. But I was 
shocked to find that within 24 hours of 
making that very brave statement in this 
House, the Government announced the price 
of wheat at only Rs. 117 per quintal, which is 
only Rs. 2 more than what it was last year, I 
would like to know pointedly from the present 
Agriculture Minister whether he con-sideis 
that Rs. 115 was unremunera-tive in 1979-80 
and it has become remunerative now by just 
increasing it by Rs. 2. Sir, anyone who knows 
simple arthemetic would know that Rs. 117 
per quintal, if one takes the present day prices 
into consideration is mere unjust and more 
exploitative than RE. 115I was last year. Is this 
the way they want to express their sympathy 
for the farmers? 

Sir, I have no political axe to grind.' I do not 
belong to any political party and in fact I am 
disgusted with all of them. I have come to the 
conclusion, '-Never trust the words of politi-
cians; judge fhem only by their deeds". And if 
we judge them by their deeds we come to the 
conclusion that they do not mean what they 
say. How can anyone accept that Rs. 117 is 
more remunerative when all prices have gone 
up during the last 12 months by about 24 per 
cent? This increase of Rs. 2 per quintal is not 
even 1.8 per cent. So the terms of trade have 
become more adverse against the farming 
community in spite of whatever might have 
been said during the elections. 

Sir, it hSs been said that a lot of subsidy 
goes towards agricultural production. First, I 
would like to say that the subsidy of Rs. 600 
crores towards distribution of fertilisers in this 
country is nearly made up by the excise duty 
we put on it and also by the sales tax charged 
on it. If the present Minister of Agriculture 
goes into those details, he will find that the 
subsidy involved is much less than what is 
talked about. I can also tell him that all that 
subsidy goes towards the inefficiency of the 
distributiaa 
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system of fertilisers. This House will be 
surprised to,     know     that it costs Rs. 25 a 
bag to transport one hag of 50 kilograms from 
Bombay to destinations in Uttar Pradesh and      
elsewhere. It is not subsidy to the     farmers; it 
is subsidy to the inefficiency of the 
Government machinery.      Sir, I would also  
like to point out    that even if we concede for a 
while that 500 or 600 or even 1000 crores of 
rupees go towards subsidy, the drain of re-
sources from the rural sector to the urban sector 
involved in the payment of infra parity prices 
to the farmers in this country is many times    
more than that.    It is a      well known fact that 
the total  value of    agricultural produce in     
this      country     is about Rs. 30,000 crores. 
Nearly half of that is marketed,      Agricultural    
produce worth Rs.    15000 crores is    
marketed. (Time Bell rings) I   hope   you   will 
give me a  little more time.      If the prices are 
depressed even by 1      per cent, that means a 
loss of Rs. 150 crores to the farming 
community of this country. And Sir, the prices 
of agricultural commodities as against those of  
non-agricultural 'commodities    are today 
depressed by 31.5  per cent.  If 1 per cent 
means a loss of Rs.      150 crores, you can Sir, 
yourself calculate that a depression of 31.5 per 
cent in agricultural prices as compared to the 
non-agricultural      prices      means      a loss 
to the rural sector of more than Rs. 4,600      
crores      annually.   Can a subsidy of  a      few      
hundred crores compensate for it? Many of" us    
feel very happy when the     Govenment is able 
to allocate a few hundred crore rupees more 
towards agricultural and rural development.    
But    in no single year more than Rs.   3,000   
crores have been allocated  for     agricultural     
and Tural development including    the cost for 
providing irrigation works. People wonder why  
in  spite of these      so-called  subsidies and  
large allocations made in the    Budget for the     
rural sector there is no great improvement in 
the living  conditions of the jural people. The 
reason is that •much raoro 

than what is being put in the rural sector is 
being drained out of it through this price 
manipulation business. There can be no rural 
development in this country so long as this 
drainage goes on taking out more from there 
than is actually put in. Agricultural production 
has no doubt gone up but the condition of 
farmer, the average per capita income in the 
rural j sector has not gone up. 

If we account for growth of population also, 
we will find that the rural people have been 
deceived and cheated of their hard earnings. 
Sir, I am not used to holding ouOhreats. I 
believe more in doing than using strong 
language. But I would like to give some advice 
to the Government. The advice is that you pay 
more attention towards improving the living 
conditions of the rural people. The situation is 
^becoming explosive. Sir, he has offered 
sympathy, all leaders including our own of the 
Janata Party, sympathised with the rural people 
but actually did nothing. We do not want their 
sympathy or generosity. We demand our 
rightful claim. And, therefore, I say give us 
cash. We do not want their sympathy. We are 
not demanding anything which is unjust. We 
are only demanding that prices that farmers 
have to pay should be taken into consideration 
while agricultural prices are being fixed. A 
plea has been tdven-ced that because we were 
in a hurry we accepted whatever 
recommendation was made by the A.P.C. in 
November. Sir, this is a very, very lame 
excuse, and to overcome this excuse I make an 
humble submission to the Hon'ble Minister. 
Let the procurement proceed at Rs. 117 per 
quintal. Every transaction is recorded in the 
books. in the meantime let the Government 
take a new decision according to the new terms 
of reference to the Agricultural Prices 
Commission. What is the difficulty? Pay them 
Rs. 117 today and after you have modified this 
price according to the new terms of 
reference—if you really mean to do 
anything—there should be no difficulty in 
making deferred payment. 
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Sir, as I said earlier, the situation is 
becoming explosive. If you do not listen to a 
sound reasonable advice today, I have no 
doubt that you will have to deal with very 
unreasonable persons in the near future. 
Unfortunately, Government doai not take 
notice of such matters unless the situation 
becomes explosive. Recently we saw what 
happened in Nasik in regard to onion growers. 
When the prices were coming down the 
Government did not open exports. 

SHRI NARASINGHA PRASAD NANDA 
(Orissa): One minute, I was told by the 
Chairman that this debate will be complete by 
4-30 and then at 5-00 I will move my motion. 
What is this? How is this House running? Are 
you going to fix the wheat price here? 

.  SHRI BHANU PRATAP  SINGH  : I will 
wind up within a minute. 

SHRI        NARASINGHA PRASAD 
NANDA: If you do not know how to manage 
the affairs of this House, I say there is no 
meaning in Private Members' Resolutions. 
Why do you not change the rules? Do not give 
right to Private Members to move their 
Resolutions. 

THE VICE-CHAIRMAN: (SHRI A. G. 
KULKARNI); Just a moment. My dear friend, 
I know how to control the House. But the 
problem is you are dealing with stalwarts 
making some important mentions. I was asked 
by the Deputy Chairman to complete it by 
4.30 p.m. I am trying to accelerate the debate. 
I do not think there would be any time left for 
your Resolution. Special mentions are from 
4.30 to 5 p.m. Betwen 5 to 5.30 you will get a 
chance. 

SHRI BHANU PRATAP SINGH: I will 
now help you in conserving time by just 
putting some pointed questions. Sir. I will 
only put questions—no more observations. 
Question No. 1 is, whether the Minister 
considers Rs. 117 to be remunerative in the 
context of the     present day prices of     other 

commodities when his party had, 
throughout the election campaign, 
maintained that Rs. 115 was unremune- 
rative. Number 2 is, whether he will 
consider my suggestion that while 
purchases continue on payment of 
Rs. 117 a quintal, the procurement 
price be revised in accordance with 
the new terms of reference issued to 
the Agricultural Prices Commission. 
And number 3 is, whether his Gov 
ernment will now. before the sowing 
seasc harif   announce    the    new 
procuren-.ent prices1 of kharif of crops. If they 
want time, let them start from now. We had 
decided to announce prices before sowing 
season, and that is why this file was completed 
in November itself but, as you know, because 
of many developments the decision could not 
be taken. I may also remind him that in every 
decision the Janta Government took, they 
increased the price over the recommendation 
of the Agricultural Prices Commission, and I 
have no doubt that had that Government 
continued in office, certainly this procurement 
price would have been not less than Rs. 125.   
This was agreed   upon.   But now 
taking advantage of the situation ....................  
(Time   bell  rings). 

RAO BIRENDRA SINGH: Sir, as I have 
already said, we agree that we could not pay 
the price to the farmer as we would have 
wished to pay because, as you know, we 
inherited a very difficult finacial position. We 
were working under certain constraints 
because of huge budgetary deficits and it is 
only on that account that we have had to be 
content with giving Rs. 117 to the farmers for 
wheat  this   season. 

SHRI BHANU PRATAP SINGH: Is it 
remunerative? 

RAO BIRENDRA SINGH: Yes, I certainly 
think Rs. 117 is more remunerative than Rs. 
115. 

SHRI BHANU PRATAP SINGH: In the 
context of the present prices? 

RAO BIRENDRA SINGH: Because we 
were satisfied that this would be 
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remunerative, we fixed this price. No question 
about that. The hon. Member has mentioned 
several other things. I agree with him that the 
maximum attention has to be paid to the rural 
sector. This is quite in line with the policy of 
our Government and we will certainly do all 
that we can to raise the standard of living of 
the rural people. 

He has also mentioned about the price of 
onions. The Government of which he was a 
member last year had fixed Rs. 40 per quintal, 
but this year we decided to pay prices for 
onions within the range of Rs. 45 and Rs. 60 a 
quintal and that was certainly quite a good 
price. But, in spite of that the farmers were 
politically exploited and instigated and there 
was trouble. NAFED has gone in a big way to 
purchase onions. 

DR. BHAI MAHAVIR (Madhya Pradesh): 
Sir, may I seek one small clarification? 

THE VICE-CHAIRMAN (SHRI A. G. 
KULKARNI):  No. 

DR. BHAI MAHAVIR: Does the hon. 
Minister think that with the changes in the 
price level of everything today, it is 
remunerative? 

THE VICE-CHAIRMAN (SHRI A. G. 
KULKARNI): It is the Government's view 
that he has put. You have got your own view. 
Why should you bother? 

RAO BIRENDRA SINGH: He has 
suggested that prices for the next season 
shoul^ also be decided in advance. All these 
things are in the Government's notice and we 
shall see what further we can do to give a 
boost to agricultural production. 

SHRI BHANU PRATAP SINGH: What 
about revising the prices in the light of the 
new directive? 

RAO BIRENDRA SINGH: No. We fixed 
the price at Rs. 117 and we would not like any 
further complications on this account. 
Procurement will proceed at Rs. 117 a quintal 
and we shall try t0 see that the farmers do get 
the price to which they are entitled. 

THE VICE-CHAIRMAN (SHRI A. G. 
KULKARNI): I think we will now go on to 
the next item, i.e. Special Mentions. Each 
Member will take five minutes. There are six 
persons to speak. At 5 o'clock, Mr. Nanda has 
got precedence. So I would not allow more 
than five minutes. This is for your 
information. 

DR. BHAI MAHAVIR: Five or six 
minutes. 

THE VICE-CHAIRMAN (SHRI A. G. 
KULKARNI): No, five minutes. 

THE MINISTER OF SHIPPING AND 
TRANSPORT (SHRI A" P. SHARMA); Mr. 
Vice-Chairmant'Sir, at 5 o'clock Half-an-Hour 
Discussion is the*e. 

THE VICE-CHAIRMAN (SHRI A. G. 
KULKARNI): Mr. Minister, the train is 
already delayed too much. You have to wait. I 
am very sorry, nothing can be done; you have 
to wait. 

SHRI    A. P.    SHARMA:    Here... 
(Interruptions) 

THE VICE-CHAIRMAN (SHRI A. G. 
KULKARNI): You have to wait. 
(Interruptions) Mr. Jha, what you say will not 
go on record. Mr. Jha) why are you taking our 
time? (Interruptions) 

(Shri Shiv  Chandra  Jha continued  to speak) 

THE VICE-CHAIRMAN (SHRI A. G. 
KULKARNI): There is no peint of order.   Dr. 
Bhai Mahavir. 


